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Supreme Court [8]

Aman Siddiqui v. State of Uttarakhand, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1346

Amarnath v. Geeta, (Sanjay Kishan Kaul and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine SC 2415

Ashwin Adma v. A. Lakshmana Rao, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
2414

Maaz Hasan Faroog v. State of Telangana, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC
OnLine SC 1347

Sanjay Rathore v. State (NCT of Delhi), (Prashant Kumar Mishra and Manmohan, JJ.), 2025 SCC
OnLine SC 1351

State of Punjab v. Tarlok Singh, (Sanjay Karol and Satish Chandra Sharma, JJ.), 2025 SCC OnLine
SC 1350

State of Rajasthan v. Thawara, (Sanjay Karol and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC
1349

Union of India v. Shokat Ali, (Sanjay Karol and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC
1348

Allahabad High Court [80]

Abhishek Shukla v. Union of India, (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine
All 3427

Akash Singh v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 3410
Akash v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3397
Altamas v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3403

Aman Brick Field v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine
All 3429

Aman v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3407
Aniruddh Pandey v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3412
Archana v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3432
Areeba Ansari v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3391
Arjun v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3411

Arshad v. National Highway Authority of India, (Manoj Kumar Gupta and Vikas Budhwar, JJ.), 2024
SCC OnLine All 8866

Arvind Singh v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3422
Asgar Ali v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3389

Ashok Pandey v. Union of Bharat, (Sangeeta Chandra and Brij Raj Singh, JJ.), 2024 SCC OnLine All
8872

Ashraf Ali v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3408
Atul Kumar Vishwakarma v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3404

Bahuuddeshiya Prathmik Gramin Sahkari Samiti B-Paccs Ltd. v. State of U.P., (Saumitra Dayal Singh
and Sandeep Jain, JJ.), 2025 SCC OnLine All 3430

Bhagwati v. National Highway Authority of India, (Manoj Kumar Gupta and Vikas Budhwar, JJ.),
2024 SCC OnLine All 8869
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Birma Devi v. State of U.P., (Sadhna Rani (Thakur), J.), 2023 SCC OnLine All 5418
Brijpal v. Commyr., (Ashutosh Srivastava, J.), 2024 SCC OnLine All 8865

Chhote Khan v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3396

Dileep Yadav v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3414
Dilshad Kureshi v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3395

Dr. Vijay Ayurvedic Medical Collage, Hospital & Research Centre v. Union of India, (Subhash
Vidyarthi, J.), 2024 SCC OnLine All 8880

Environ Organic Works & Suppliers v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.),
2025 SCC OnLine All 3428

Goldi v. State of U.P., (Shekhar Kumar Yadav, J.), 2022 SCC OnLine All 2652

Harish Kumar Ruhela v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC
OnLine All 3431

Hemal v. State of U.P., (Vivek Kumar Birla and Vinod Diwakar, JJ.), 2023 SCC OnLine All 5419
Idrish v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3385

Irshad Khan v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3392

Kamlesh Devi v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3402

Kumari Poonam v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8870

Lallite Filling Centre v. Union of India, (Pankaj Bhatia, J.), 2024 SCC OnLine All 8864

Lavkush Kumar v. Indian Oil Corpn., (Rajan Roy and Brij Raj Singh, JJ.), 2024 SCC OnLine All
8878

Laxmi Narayan v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3421
Lokesh Kumar v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3386

Matsya Jivi Sahkari Samiti Ltd. v. State of U.P., (Rajan Roy and Brij Raj Singh, JJ.), 2024 SCC
OnLine All 8875

Mohit Khare v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3418
Mukesh v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3401
Naeem v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3394

Om Prakash Contractor Traders v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025
SCC OnLine All 3425

Omveer Singh v. Union of India, (Manoj Kumar Gupta and Vikas Budhwar, JJ.), 2024 SCC OnLine
All 8867

Patel Advance JV v. State of U.P., (Rajan Roy and Brij Raj Singh, JJ.), 2024 SCC OnLine All 8873
Rajani v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3400
Rajat v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3390

Rajeev Prakashan v. State of U.P., (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 SCC
OnLine All 8881

Rajendra Singh v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3419

Rajni v. State of U.P., (Shekhar Kumar Yadav, J.), 2022 SCC OnLine All 2653

Ram Jiyan v. State of U.P., (Anish Kumar Gupta, J.), 2024 SCC OnLine All 8877
Rana Pratap Singh v. Commr., (Anish Kumar Gupta, J.), 2024 SCC OnLine All 8879
Rashmi Ratanam v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3420

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002721343

Ravikant v. State of U.P., (Ashutosh Srivastava, J.), 2024 SCC OnLine All 8871

Renu Devi v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3388

Riya Sagar v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3426

Sachin v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3416

Sajid v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 3384

Sameer Sheikh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3413
Satish Kumar Saroj v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3415

Shahid Ahmad Mirza v. State of U.P., (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 SCC
OnLine All 8887

Shahid Ahmad Mirza v. Union of India, (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 SCC
OnLine All 8889

Shahrukh v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3398
Shivam Yadav v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 3409

Shri Lal Bahadur Shastri Shaheed Vidyalaya Samiti v. State of U.P., (Subhash Vidyarthi, J.), 2024
SCC OnLine All 8874

Shumstar Global Business Solutions Ltd. v. State of U.P., (Shekhar B. Saraf and Vipin Chandra Dixit,
J1.), 2024 SCC OnLine All 8885

Shumstar Global Business Solutions Ltd. v. State of U.P., (Shekhar B. Saraf and Vipin Chandra Dixit,
J1.), 2024 SCC OnLine All 8886

Suggan Singh v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3405

Sunder Engineering Works v. CCT, (Shekhar B. Saraf and Vipin Chandra Dixit, 1J.), 2024 SCC
OnLine All 8882

Sunder Engineering Works v. CCT, (Shekhar B. Saraf and Vipin Chandra Dixit, 1J.), 2024 SCC
OnLine All 8883

Sushma v. National Highway Authority of India, (Manoj Kumar Gupta and Vikas Budhwar, 1J.), 2024
SCC OnLine All 8868

Tasneef Ahmad Mirza v. Union of India, (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 SCC
OnLine All 8888

Tauseef Ahmad Mirza v. Union of India, (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 SCC
OnLine All 8890

Tilak Prasad v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3423

Uday Pratap Tripathi v. Union of India, (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC
OnLine All 3424

Uttam Kumar Maurya v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3417
Vijay Goyal v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3406

Vijay Kumar Rai Huf'v. Commr., (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 SCC OnLine
All 8884

Vikas v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3399

Yunus Khan v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3387
Zaheer Khan v. State of U.P., (Anish Kumar Gupta, J.), 2024 SCC OnLine All 8876
Zakir v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3393
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Andhra Pradesh High Court [4]

K. Mouli Krishna (Dr.) v. Office of Chancellor, (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati,
J.), 2025 SCC OnLine AP 2113

Nama Minni Sathya Bharathi v. Union of India, (Ninala Jayasurya, J.), 2024 SCC OnLine AP 5828
S. Nagaraja Rao v. State of A.P., (V. Sujatha, J.), 2024 SCC OnLine AP 5827

Sree Murali Mohana Boiled & Raw Rice Mill (P) Ltd. v. Union of India, (Ninala Jayasurya, J.), 2024
SCC OnLine AP 5829

Bombay High Court [3]

Indus Tower Ltd. v. Gram Panchayat Tanang, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 2232

Kumar Kallappa Awalekar v. Mukesh Tarachand Zanwar, (Amit Borkar, J.), 2023 SCC OnLine
Bom 3242

Rohit Manohar Joshi v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025
SCC OnLine Bom 2231

Calcutta High Court [26]
Babun Rakshit v. Union of India, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12070

Delta Autocorp Ltd. v. Post Clearance Audit (Port), (Raja Basu Chowdhury, J.), 2025 SCC OnLine
Cal 4828

Dhyan Foundation Gaushala, In re, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4816
Dhyan Foundation Gaushala, In re, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4817
Dhyan Foundation Gaushala, In re, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4820
Dhyan Foundation Gaushala, In re, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 4821
Kamala Devi Goyal v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 4819
Kiran Roy v. Siliguri Municipal Corpn., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4822

Kiran Tamang v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4825

LGW Industries Ltd. v. Enforcement Directorate, (Partha Sarathi Sen, J.), 2024 SCC OnLine Cal
12069

LGW Industries Ltd. v. Enforcement Directorate, (Sabyasachi Bhattacharyya, J.), 2024 SCC OnLine
Cal 12071

Modak Medicine House v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4823
Modak Medicine House v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4824

Natraj Electro Casting (P) Ltd. v. CGST & Central Excise (Appeal), (Raja Basu Chowdhury, J.),
2024 SCC OnLine Cal 12067

Pioneer Coop. Car Parking Servicing & Constructions Society Ltd. v. CCT, (Raja Basu Chowdhury,
J.), 2024 SCC OnLine Cal 12068

Rajender Kumar Dudeja v. High Court at Calcutta, (Aniruddha Roy, J.), 2025 SCC OnLine Cal
4833

Rumki Biswas v. Aninda Ghosh, (T.S Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC
OnLine Cal 12065
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Telecommunications (Radio Equipment Possession Authorisation) Rules, 2025
Telecommunications (Standards, Conformity Assessment and Certification) Rules, 2025
Plant Quarantine (Regulation of Import into India) (Fourth Amendment) Order, 2025
Laboratory Glassware (Quality Control) Amendment Order, 2024
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Central Council of Indian Medicine [F. No. 18-18/12393-INC]
Central Council of Indian Medicine [F. No. 18-18/12477-INC]
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Delhi Development Authority [Noti. No. F.1(2)2004/AC/MC/DDA/Pt]
Delhi Development Authority [F. No. F.1(2)2004/AC/MC/DDA/Pt]
Election Commission of India [Noti. No. O.N. 201(E)]

Election Commission of India [Noti. No. O.N. 202(E)]

Election Commission of India [Noti. No. O.N. 203(E)]

Election Commission of India [Noti. No. O.N. 204(E)]

Election Commission of India [Noti. No. O.N. 205(E)]

Election Commission of India [Noti. No. O.N. 206(E)]

Election Commission of India [Noti. No. O.N. 207(E)]

Election Commission of India [Noti. No. O.N. 208(E)]
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Election Commission of India [Noti. No. O.N. 209(E)]

Election Commission of India [Noti. No. O.N. 210(E)]

Institute of Chartered Accountants of India [Noti. No. 13-CA (EXAM)/JANUARY/2025/11]

Institute of Chartered Accountants of India [Noti. No. 13-CA(EXAM)/ISA/January/2025/11]
Institute of Chartered Accountants of India [Noti. No. 29-CA/Law/D-303/2025]

Institute of Chartered Accountants of India [Noti. No. PR/29/2018/DD/78/2018/DC/1532/2022]
Institute of Chartered Accountants of India [Noti. No. PR/400/2022/DD400/2022/BOD/731/2024]
Institute of Chartered Accountants of India [Noti. No. PR/G/103/2022/DD/130/2022/DC/1674/2022]
Institute of Chartered Accountants of India [Noti. No. PR/G/108/2017/DD/114/2017/DC/1662/2022]

Institute of Chartered Accountants of India [Noti. No.
PR/G/133/2022/DD/113/2022/DC/1672/2022[PR/G/148/2022(Clubbed)]]

Institute of Chartered Accountants of India [Noti. No. PR/G/40/2021/DD/77/2021/DC/1577/2022]
Institute of Chartered Accountants of India [Noti. No. PR/G/40/2021/DD/77/2021/DC/1577/2022(1)]
Institute of Chartered Accountants of India [Noti. No. PR/G/90/2022/DD/92/2022/DC/1671/2022]
Lok Sabha Secretariat [Noti. No. 37/1/(111)/2024/T]

Lok Sabha Secretariat [Noti. No. 37/1/(IV)/2025/T]

Ministry of Agriculture [Plant Quarantine (Regulation of Import into India) (Fourth Amendment)
Order, 2025 Noti. No. S.0. 678(E)]

Ministry of Chemicals and Fertilizers [Noti. No. S.0O. 5496(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5499(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5500(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.0O. 5501(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5502(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5503(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.0O. 5504(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5505(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.0O. 5537(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5553(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.0. 659(E)]
Ministry of Chemicals and Fertilizers [Noti. No. S.0. 661(E)]
Ministry of Chemicals and Fertilizers [Corrigendum Noti. No. S.0. 662(E)]
Ministry of Civil Aviation [F. No. AV-11012/7/2020-A]
Ministry of Civil Aviation [Noti. No. S.O. 5380(E)]

Ministry of Civil Aviation [Noti. No. S.O. 5571(E)]

Ministry of Civil Aviation [Noti. No. A-60015/213/2015-DG]
Ministry of Civil Aviation [Noti. No. S.0. 352(E)]

Ministry of Coal [Noti. No. S.0. 5205(E)]

Ministry of Coal [Noti. No. S.0. 110(E)]

Ministry of Coal [Noti. No. S.O. 16(E)]

Ministry of Coal [Noti. No. S.0. 197(E)]
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Ministry of Coal [Noti. No. S.0. 199(E)]
Ministry of Coal [Noti. No. S.0. 883(E)]
Ministry of Coal [Noti. No. S.0. 923(E)]
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Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.
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Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.

No.
No.
No.
No.
No.
No.
No.
No.
No.

22/01/2024-DGTR]
6/16/2022-DGTR]
6/39/2024-DGTR]
6/48/2024-DGTR]
6/51/2024-DGTR]
6/52/2024-DGTR]
7/25/2023-DGTR]
No. 6/44/2024-DGTR]
No. 6/46/2024-DGTR]

Ministry of Commerce and Industry [Notifications No. 38/2024-25]
Ministry of Commerce and Industry [Notifications No. 44/2024-25]
Ministry of Commerce and Industry [Noti. No. S.O. 05(E)]
Ministry of Commerce and Industry [Noti. No. S.0. 4821(E)]
Ministry of Commerce and Industry [Noti. No. S.0. 5179(E)]
Ministry of Commerce and Industry [Noti. No. S.0. 5180(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 5181(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 5185(E)]
Ministry of Commerce and Industry [Noti. No. S.0. 5358(E)]
Ministry of Commerce and Industry [Noti. No. S.0. 5645(E)]

Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.
Ministry of Commerce and Industry [F.

No
No
No
No
No

. 6/33/2024-DGTR]
. 6/35/2024-DGTR]

. 6/48/2024-DGTR (1)]

. 1-11013/1/2025-Judicial]
. P-24017/56/2024-IPR-I]

Ministry of Commerce and Industry [Notifications No. 41/2024-25]
Ministry of Commerce and Industry [Notifications No. 42/2024-25]
Ministry of Commerce and Industry [Notifications No. 46/2024-25]
Ministry of Commerce and Industry [Notifications No. 47/2024-25]
Ministry of Commerce and Industry [Notifications No. 48/2024-25]
Ministry of Commerce and Industry [Notifications No. 50/2024-25]
Ministry of Commerce and Industry [Notifications No. 51/2024-25]
Ministry of Commerce and Industry [Notifications No. 53/2024-25]
Ministry of Commerce and Industry [Notifications No. 54/2024-25]
Ministry of Commerce and Industry [Notifications No. 58/2024-25]
Ministry of Commerce and Industry [Noti. No. S.0. 157(E)]

Ministry of Commerce and Industry [Noti. No. S.O. 735(E)]
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Ministry of Education [F. No. GGSIPU/Coord/Ord.32& 33/80th BOM/Amend/2023-24/351]
Ministry of Education [Noti. No. S.0. 4771(E)]
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Ministry of Education [Noti. No. S.0. 452(E)]
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Ministry of Environment and Forests [Noti. No. S.0O. 4844(E)]

Ministry of Environment and Forests [Noti. No. S.0. 5209(E)]

Ministry of Environment and Forests [Noti. No. S.O. 5332(E)]

Ministry of Environment and Forests [Noti. No. S.O. 5464(E)]

Ministry of Environment and Forests [Noti. No. S.0. 5647(E)]

Ministry of Environment and Forests [Noti. No. S.O. 134(E)]

Ministry of Environment and Forests [Constitution of TTZ Pollution (Prevention and Control)
Authority Noti. No. S.0. 441(E)]
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Ministry of External Affairs [Noti. No. S.O. 144(E)]

Ministry of Finance [F. No. 4(3)-B(W&M)/2024(12)]

Ministry of Finance [F. No. 4(3)-B(W&M)/2024(13)]

Ministry of Finance [F. No. 4(3)-B(W&M)/2024(15)]

Ministry of Finance [Noti. No. IFSCA/India ICC/Renewal/2024-25]
Ministry of Finance [Noti. No. [IFSCA/India INX/Renewal/2024-25]
Ministry of Finance [Noti. No. IFSCA-PMTS/9/2023-Precious Metals]
Ministry of Finance [Noti. No. S.0O. 4658(E)]

Ministry of Finance [Noti. No. S.0. 5054(E)]

Ministry of Finance [Noti. No. S.0. 5067(E)]

Ministry of Finance [Noti. No. S.0. 5074(E)]

Ministry of Finance [Noti. No. S.0. 5121(E)]

Ministry of Finance [Noti. No. S.0. 5187(E)]
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Ministry of Finance [Noti. No. S.0. 5298(E)]

Ministry of Finance [Noti. No. S.0. 5327(E)]

Ministry of Finance [Noti. No. S.0. 5347(E)]

Ministry of Finance [Noti. No. S.0. 5371(E)]

Ministry of Finance [Noti. No. S.0. 5551(E)]

Ministry of Finance [Noti. No. S.0. 5629(E)]

Ministry of Finance [Noti. No. S.0. 5630(E)]
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Ministry of Finance [Noti. No. G.S.R. 157(E)]

Ministry of Finance [Noti. No. G.S.R. 64(E)]

Ministry of Finance [Noti. No. IFSCA/GN/2024/012]

Ministry of Finance [Noti. No. S.0. 1018(E)]

Ministry of Finance [Noti. No. S.0. 19(E)]

Ministry of Finance [Noti. No. S.0. 20(E)]

Ministry of Finance [Noti. No. S.0. 21(E)]

Ministry of Finance [Noti. No. S.0. 244(E)]

Ministry of Finance [Noti. No. S.0. 29(E)]

Ministry of Finance [Noti. No. S.0. 32(E)]
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Ministry of Finance [Noti. No. S.0. 600(E)]

Ministry of Finance [Noti. No. S.0. 673(E)]

Ministry of Finance [Noti. No. S.0. 731(E)]

Ministry of Finance [Noti. No. S.0. 95(E)]

Ministry of Finance [Noti. No. S.0. 99(E)]

Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 5373(E)]
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 5469(E)]
Ministry of Health and Family Welfare [F. No. A.11019/30/2024-M.E.]
Ministry of Health and Family Welfare [Noti. No. S.O. 03(E)]
Ministry of Health and Family Welfare [Noti. No. S.0. 4787(E)]
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